HIGH COURT OF DELHI : NEW DELHI

QUOTATION NOTICE

Sealed Quotations are invited from reputed firms for the purchase of approx. 131
BLACK LEATHER JACKETS of superfine quality by this Court for Chauffeurs, Process
Servers, and Despatch Riders.

Interested parties should submit their quotations along with samples, addressed to
“The Registrar General, Delhi High Court, New Delhi, so as to reach the Administrative
Officer (J)/Genl., General Branch, Ground Floor, Administrative Block, Delhi High
Court, New Delhi on or before 05.03.2016 till 4.00 P.M.

Rates should be valid upto throughout this calender year from the date of opening

of quotation and f.o.r. Delhi High Court. The envelope containing the quotation must be -

superscribed “QUOTATION FOR BLACK LEATHER JACKETS”.

This Court reserves its right to accept or reject any or all quotations without
assigning any reason and split supply order.

Sd/-
(ADMINISTRATIVE OFFICER (J)/GENL.)
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